NI TEM NO. 109 COURT NO. 12 SECTION |1 A
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
CRI M NAL APPEAL NQO(s). 43 OF 2010
UMESH SI NGH Appel lant (s)
VERSUS
STATE OF BI HAR Respondent ( s)

(Wth appln(s) for c/delay in filing SLP and office report)

Date: 10/07/2012 This Appeal was called on for hearing today.
CORAM :

HON BLE MR, JUSTI CE SWATANTER KUMAR
HON BLE MR, JUSTI CE FAKKI R MOHAMED | BRAHI M KALI FULLA

For Appellant(s) M. Samir Ali Khan, Adv.

For Respondent (s) M. CGopal Singh, Adv.
M. Mani sh Kumar, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

As prayed, |ist next week.

( NARENDRA PRASAD) ( RENUKA SADANA)
COURT MASTER COURT MASTER



